
CENTRAL ADMINISTRATIVE TRIBUNAL 
ERNAKULAM BENCH 

O.A. NO.21 OF 2006 

Wednesday, this the 25th day of November, 2009. 

[$1 
HOWBLE Dr..KBS.RAJAt, JUDICIAL MEMBER 
HOPI'BLE Mr. K.GEORGE JOSEPH ADMINiSTRATIVE MEMBER 

C.Balakrishnan 
Working as Station Master 
Grade I, /\iwaye Railway Station 
Residing at Sreernangalam 
Cantonment North, 
Kollam 

2. 	RTftJmed Kabir 
Working as Station Master 
Grade I, Ernakularn Town Railway Station 
Residing at Railway Quarters No.110/B 
Emakulàm Junction 	 ... 	/pplicants 

(By Advocate Mr. M. P.Varkey ) 

versus 

II 

2. 

Union of India represented by General Manager 
Southern Railway 
Cherinal - 600 003 

The Additional DMsicnal Railway Manager 
Southern Railway 
Trivandrum - 695 014 

The Senior Divisional Personnel Officer 
Southern Railway 
Trivandrum - 695 014 

U.AJohny 
Traffic Inspector 
Southern Railway 
Trichur 	 ... 	Respondents 

Advocate Mr.Thomas Mathew Nellimoottit (R1-3) 
Advocate Mr.M.R.Harioraj (R-4)) 

The application having been heard on 26.11.2009, the Tribunal 
he same day delivered the following: 
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ORDER 

HOP'BLE Dr.K.LS.RAIAPI, JUDICIAL MEMBER 

Counsel for.applipant submitsthat he does not press this Original 

Application. AccordingythA.itdisposed:•of as not: pres$d No costs. 

Dated, the 251  November, 2009. 

K GEORGE JOSEPH 	 DrK.B.SmRMAN 
ADMINISTRA11VE MEMBER 	 JUDICIAL MEMBER 


